(Shri Morarjt
Dezat): 36,68,178 tons.
Export of Cycles

(a) whether any permission has
been given for the export of cycles to
African countries;

(b) if so, for how many;

(c) the agency which is handling
the export; and

(d) whether Sen-Raleigh
made cycles will be exported?

‘The Minister of Commerce and In-
dustry and Finance (Shri Moerarji
Desal): (a) and (b). There is no
Governmental ban over cycles be.
ing exported out of India.

or TL

(b) the total capital of such com-
panies;

(¢) the total profits—gross and net
of such companies as revesled from
the balance sheets in the year 1936-57;
and

(d) the total remuneration taken by
the Managing Agents in the sald

year?

The Minister of Commerce and Indms-
try and Finance (Shri Morarjl Desal):

(a) 18 companies,

(b) Authorised Capital wRs. 10811 crores
Paid up Capital  =eRs. 24-58 crores

() Gorss profits =Rs. 666 crores
Net profits =Rs, 2-93 crores

(d) Rs. s3 lakhs.

NoOTE.—The totals of gross and net
profits and managing agency remuseration
relate to the accounting years ending during
1956-57 for 15 companies, for year ending
March 1956 for 2 companics and for year
ending September, 1957 for one company.

Displaced Persons from East
Pakistan

1675. Shri Kumbhar: Will the Min-
ister of Rehabilitation and Minerity
Affairs be pleased to state:

(a) whether it is a fact that certain
number of displaced families from

(c) No specific agency handles ex- . post Pakistan are to be rehabilitated

ports.

(@) No, Sir. Thers are some re-
strictions from their foreign collaber-
aters which are under discussions for
reipoval or relaxations.

- Tirls Brothers (Private} Ltd.

-0, Shet V. P, Nayar: Wil the
- I of Commeree sad Industry
- “he;plensed to state:
o Lanan

in Sambalpur District of Orissa State;
and

(b) if so, the nature and details of
the sehemes for their rehabilitation?

The Parliamentary Becretary te the
Minister of Rehabilitation and Min-
g:uunm«mr.s.m:w
es.

(b) Details of the schemes are be- ..





